
N
am

e of the corporate debtor. C
oral lnfragold Private U

m
lted 

D
ate of com

m
encem

ent of CIRP: 25.11.2020 
U

st of aediton as on: 07.07.2021 

A
nnexure 3 

U
st of sea,red financial creditors (other than financial creditors belonging to any dass of aedltors) 

Details of dalm
 received 

D
etails of claim

 adm
itted 

Identification 
S.N

o. 
N

am
e of creditor 

No. 
A

m
ount 

Date of 
A

m
ount of dalm

 
N

ature of 
covered by 

A
m

ount 
W

hether 
"o

f voting 
A

m
ount dalm

ed 
covered by 

related 
share in 

realp
t 

adm
itted 

claim
 

security 
Interest 

guarantee 
party? 

CoC 

1 AU Sm
all Finance 

CI!K/ClAIM
/FC/ 07.12.2020 

6,20,10,872 
6,20,10,872 

Secured 
NA 

No 
0.00 

Bank lim
ited 

01 
Financial 
D

ebt 

2 Said Leasing and 
C

R
K

/O
JJM

/FC
/ 13.01.2021 

67,92,021 
63,92,518 Secured 

63,92,518 NA 
N

o 
6.08 

Finance C
o. Ltd. 

02 
Flnancial 
D

ebt 

Total 
6,88,02,893.00 

6,84,03,390.00 
63,92,518.00 

6.08 

,····~ 
Rs.) 

A
m

ount of 
A

m
ount of 

any m
utual 

A
m

ount of 
A

m
ount of 

contingent 
dues, that 

dalm
not 

dalm
unc:ler 

R
em

arks, If any 

dalm
 

m
aybe set· 

adm
itted 

verification 

off 

NA 
NA 

NA 
NA 

daim
 settled betw

een the C
reditor 

and C
orporate D

ebtor. loan dosure 
letter received from

 Flnanct.l 
C

reditor. 

NA 
NA 

3,99,503 NA 
O

alm
 am

ount. includlns overdue 
Interest. recalculated as on the date of 
O

RP. A
lso, prepaym

ent charges not 
adm

itted since there Is no 
prepaym

ent of the debt by the CO 

3,99,503.00 


